32

Policy for shifting the Electrical Lines

Sh. VARUN CHAUDHRY (Mullana):
Will the Energy Minister be pleased to state the outcome of reviewing the policy of
charging the consumer for shifting electrical lines from their plots/houses/agriculture

land as announced by the Energy Minister in the Session of Haryana Vidhan Sabha?

The following reply is submitted:
Sh. Ranjit Singh, Energy Minister

Sir, UHBVN has prepared and notified a Standard Operating Procedure (SoP) for shifting
of electricity poles and lines vide Sales Circular No. U-19/2023. This SoP establishes
uniform procedure for shifting of electricity poles and lines up to 11 KV. Beneficiaries
can request online to DISCOMs for such shifting and deposit estimated cost basis of

which have also been notified in the SoP.
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